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The 25™ August 2025
S.0. 149, dated The 27™ August, 2025--In pursuance of order passed by
Hon’ble Patna High Court in CWJC No 6472/2019 the declaration forms "F" issued to
the following registered dealer are being cancelled and hereby published for general
information under sub-rule (13) of Rule 9C of the Central Sales Tax (Bihar)
Rules, 1957:-
"Particulars of the Declaration Forms"

1 | M/s Paradeep Phosphates Limited 1. Form ‘F’ No.- 1004090195201305
VAT TIN No- 10050134014 Dated 07.05.2014
CST TIN No- 10050134111 2. Form ‘F’ No.- 1004090195191305

Dated 07.05.2014

2 | Designation of the officer who issued Deputy Commissioner of Commercial
the form Taxes, Patliputra Circle,

3 | Reason for cancellation of form Forms ‘F’ are Incorrect

4 | Purpose for cancellation of forms Prevention of misuse

5 | Date from which declared invalid From the date of its issuance by the office

No. Bikari-kar/Vividh-07/2017-3502
By the order of Governor of Bihar,
Sanjay Kumar Singh,
Commissioner State Tax-cum-Secretary.
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